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CoNOORLN =

ORDER
(DATE OF HEARING: 7.8.2003)
The issue raised in this petition is similar to and identical with that raised in
IA No. 14/2003 in Petition No. 2/1999 since ordered to be registered as a fresh
petition filed by NTPC. We have separately directed to re-notify the petition on

25.8.2003. We direct that the present petition be also listed on 25.8.2003.

2. A copy of this order be sent to all concerned.
Sd/- Sd/-
(K.N. SINHA) (ASHOK BASU)
MEMBER CHAIRMAN

New Delhi dated the 12™ August, 2003



